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Supreme Court [9]

Akhtar Ali v. State of Uttarakhand, (Vikram Nath, Sanjay Karol and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 1949

Budheswar Karmakar v. State of Assam, (B.R. Gavai, C.J. and K. Vinod Chandran, J.), 2025 SCC
OnLine SC 1946

Jupally Lakshmikantha Reddy v. State of A.P., (B.V. Nagarathna and Joymalya Bagchi, JJ.), 2025
SCC OnLine SC 1950

Mahanth Satdeo Das v. Cape Foundation, (Dinesh Maheshwari and Aravind Kumar, JJ.), 2023 SCC
OnLine SC 2489

Nimesh Mehta v. Board of Directors, (Sanjay Kishan Kaul and Ahsanuddin Amanullah, JJ.), 2023
SCC OnLine SC 2490

Pradeep Kumar Kesarwani v. State of U.P., (J.B. Pardiwala and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 1947

Pradnya Pranjal Kulkarni v. State of Maharashtra, (Dipankar Datta and Prashant Kumar Mishra, JJ.),
2025 SCC OnLine SC 1948

State v. P. Murugesa Boopathi, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1945

Vinod Kumar Pandey v. Seesh Ram Saini, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 1951

Allahabad High Court [61]

Abdul Qayoom Ansariv. U.P. Industrial Coop. Assn. Ltd., (Abdul Moin, J.), 2025 SCC OnLine All
5566

Abhay Kumar Gupta v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 5570
Abhimanyu v. Settlement Officer of Consolidation, (Alok Mathur, J.), 2025 SCC OnLine All 5604
Abhinav Tiwari v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5563

Alok Kumar Yadav v. Ashish Kumar Pandey, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025
SCC OnLine All 5561

Amit Ahirwar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5583

Amit Enterprises v. State of U.P., (Saral Srivastava and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 5606

Amit Kumar v. Director of Consolidation, (Alok Mathur, J.), 2025 SCC OnLine All 5603

Anwar Ali v. State of U.P., (Saral Srivastava and Arun Kumar Singh Deshwal, JJ.), 2025 SCC OnLine
All 5607

Arjun v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5579

Aryan Yadav v. State of U.P., (Arindam Sinha and Prashant Kumar, JJ.), 2025 SCC OnLine All 5575
Ashok Kumar Yadav v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 5568

Baijnath Yadav v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 5588

Brahamwati v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 5591

Dwijesh Kumar Tiwari v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5594
Gaurav Sharma v. State of U.P., (Sanjay Kumar Pachori, J.), 2025 SCC OnLine All 5552

Gaurav Yadav v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5593

Hina Kausar v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5598
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Hotel Rajasthan v. Union of India, (Manoj Kumar Gupta and Ram Manohar Narayan Mishra, JJ.),
2025 SCC OnLine All 5608

Igbal Ahmad v. Mohiyuddin, (Sandeep Jain, J.), 2025 SCC OnLine All 5558

Jayram v. Board of Revenue, (Alok Mathur, J.), 2025 SCC OnLine All 5605

Kavita Devi v. Director of Consolidation, (Alok Mathur, J.), 2025 SCC OnLine All 5602
Mahadev Mahavidyalaya v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 5600
Manish Kumar Bind v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5585

Maya Shukla v. Secy./Examination Controller Lower Subordinate Service Selection Commission,
(Manish Mathur, J.), 2025 SCC OnLine All 5569

Mool Chandra Singh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5567

Nadeem v. State of U.P., (Saumitra Dayal Singh and Tej Pratap Tiwari, JJ.), 2025 SCC OnLine All
5553

Nagendra Singh v. State of U.P., (Chandra Kumar Rai, J.), 2025 SCC OnLine All 5601

Pankaj Kumar v. State of U.P., (Manoj Kumar Gupta and Ram Manohar Narayan Mishra, JJ.), 2025
SCC OnLine All 5560

Pooran Lal v. Saurabh Kumar, (Manish Kumar Nigam, J.), 2025 SCC OnLine All 5559
Pradeep Mishra v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 5554
Rajesh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5582

Ram Sewak v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 5587

Rama Shankar v. State of U.P., (Rajesh Singh Chauhan and Syed Qamar Hasan Rizvi, JJ.), 2025
SCC OnLine All 5556

Ramesh Dyeing & Washing v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2025 SCC OnLine
All 5576

Ritik v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5581

S.S. Total Construction (I) (P) Ltd. v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.),
2025 SCC OnLine All 5548

S.S. Total Construction (I) (P) Ltd. v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.),
2025 SCC OnLine All 5549

Sabra Ahmad v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 5577

Salman v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5586
Sangeeta Gond v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5597

Santosh Kumar Srivastava v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5599

Satypal Maurya v. Union Bank of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
5592

Shankar Singh v. State of U.P., (Nalin Kumar Srivastava, J.), 2025 SCC OnLine All 5557
Shashank Sharma v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 5555
Shashikant Pal v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5589

Shiv Kumari v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5572

Shiva Gautam v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5590
Shivam v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 5550

Shohil Khan v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5584
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State of U.P. v. Satya Prakash Chaube, (Rajan Roy and Manjive Shukla, JJ.), 2025 SCC OnLine All
5564

Sukh Ram v. U.P. Board of Revenue, (Alok Mathur, J.), 2025 SCC OnLine All 5573

Suraj Noniya v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 5578

Tanu Chaudhary v. State of U.P., (Neeraj Tiwari, J.), 2025 SCC OnLine All 5562

U.P. Gram Rojgar Sewak Sangh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5565
Vikas Charan v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2025 SCC OnLine All 5571
Vikram Singh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5596

Vinod Kumar v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5595

Virendra Kumar Mishra v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5574
Viri Singh v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 5551

Vishal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5580

Bombay High Court [1]

Tanaji Shivaji Solankar v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.),
2025 SCC OnLine Bom 3127

Calcutta High Court [16]
Aninda Saha v. Amal Saha, (Biswaroop Chowdhury, J.), 2025 SCC OnLine Cal 7436
Anurup Roy v. Red Eagle Entertainment Ptivate Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 7441

Anurupa Jana (Bhunia) v. Manas Kumar Bhunia, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.),
2025 SCC OnLine Cal 7440

Bimala Paramanik v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7445

Debangshu Chowdury v. Sree Sree Radhe Govinda Jewa Debuttar Estate, (Hiranmay
Bhattacharyya, J.), 2025 SCC OnLine Cal 7435

Dibyendu Sekhar Lahiri v. Signet Media Services (P) Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal
7437

Dynamic International v. Union of India, (Chaitali Chatterjee (Das), J.), 2025 SCC OnLine Cal
7434

Jessop & Co. Ltd., In re, (Arijit Banerjee and Om Narayan Rai, JJ.), 2025 SCC OnLine Cal 7432
Kishori Lal Jalan, In re, (Biswaroop Chowdhury, J.), 2025 SCC OnLine Cal 7442

Mohd. Azad Ali Mandal v. Uttarbanga Kshetriya Gramin Bank, (Ananya Bandyopadhyay, J.), 2025
SCC OnLine Cal 7447

Pal Mathaiu v. Union of India, (Gaurang Kanth and Biswajit Basu, JJ.), 2025 SCC OnLine Cal 7446
Prabhash Aich v. Shiv Sankar Aich, (Chaitali Chatterjee (Das), J.), 2025 SCC OnLine Cal 7433

Sharama Sundari Konai v. Babulal Konai, (Soumen Sen and Apurba Sinha Ray, JJ.), 2025 SCC
OnLine Cal 7443

Shib Shankar Rungta v. Jai Jute & Industries Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 7438
Snigdha Ghosh v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 7444

State of W.B. v. Maniklal Prasad, (Soumen Sen and Apurba Sinha Ray, JJ.), 2025 SCC OnLine Cal
7439
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Chhattisgarh High Court [81]
A9 v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 8866
Akshay Kumar Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 8882

Alok Kumar Gupta v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine
Chh 8925

Amaso Tirkey v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 8905
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Bheem Patel v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 8904
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Loganathan v. Sekar, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5549

M. Radha v. Chennai Port Trust, (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, J.),
2025 SCC OnLine Mad 5563

Pondy Die Castings (P) Ltd. v. Provident Fund Commr.-1I, (K. Surender, J.), 2025 SCC OnLine Mad
5559

Ponnusamy v. Malathi, (M. Jothiraman, J.), 2025 SCC OnLine Mad 5537
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